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(b) The recommendations and sug-
gestions of the Group are under Gov-
ernment’s consideration.

Unqualified Medical Practitioners

*151 Shri § Supakar: Will the
Muuster of Health and Family Plan-
ning be pleased to state-

(a) whether any census of persons
who practise different systems of
medicine without proper qualifications
has been made, and

(b) if so, the steps taken by the
Ceatral Government > check medical
practice without gualifications?

The Minister of Health and Family
Planning (Dr. 8, Chandrasekhar): (a)
No such census has been taken

(b) Under sub-section (2) of sec-
tion 15 of the Ind n ‘edical Counml
Ac., 1958, no person other than a
medical practitioner enrolled on a
State Medical Register can practise
modern medicine n any State Any
person who acts in contravention of
this provision is liable to punishment
with imprisonment for a term which
may extend to one year, or with fine
which may extend to one thousand
rupees, or with both There 1z mo0
Central Act to regulate the practice
of Ayurveda, Unan: and Homoeo-
pathic systems of medicine, but the
States have enscted laws in the
matter

Land Reforms

*152, Shri Chintamani Panigrahi:
Will the Mimister of Planming be
pleased to state:

(a) whether the pronused land re-
forms 1n the country huve been comp-
leted by now,

(b) it so, the present position in this
regard 1n the different States and
Union Territories, and

€c) the amount sol'ocated for the
purpose to diff r~at Stutes!Terntories
during the Third Plan?

-~

The Minister of Planning, Petrolenm
and Chemicals and Social Welfare
(Shri Asoka Mehia): (a) to (&) A
statement laid on the Table of the
House [Placed in Library See No.
LT-156/67 )
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